20
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(5) Statement showing further Action Taken by the Government on the
recommendations/observations contained in its Nineteenth Report
(Sixteenth Lok Sabha) on the Action Taken by the Government on the
recommendations contained in its Sixteenth Report (Sixteenth Lok Sabha)
on "Measures undertaken to secure representation of OBCs and for their
welfare in NTPC Ltd.” pertaining to the Ministry of Power.

(6) Statement showing further Action Taken by the Government on the
recommendations/observations contained in  its  Seventh  Report
(Seventeenth Lok Sabha) on the Action Taken by the Government on the
recommendations contained in its Twentieth Report (Sixteenth Lok Sabha)
on “Measures undertaken to secure representation of OBCs in employment
and for their welfare in Central Public Works Department (CPWD)”
pertaining to the Ministry of Housing and Urban Affairs.

(7) Statement showing further Action Taken by the Government on the
recommendations/observations contained in  its  Eighth  Report
(Seventeenth Lok Sabha) on the Action Taken by the Government on the
recommendations contained in its Twenty-first Report (Sixteenth Lok
Sabha) on “Rationalization of Creamy Layer in Employment for OBCs in
Services and Posts under the control of Government of India including
Union Territories, PSUs, efc.” pertaining to the Ministry of Social Justice
and Empowerment.
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